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Issue of anoual statements of P.F. accounts in 

respect of m embers of all India services and 
other gazetted officers in Bihar 

3429. SHRIMATI SUMATI ORAON: 
I Will the Minister of FINANCE be pleased 

to state: 

(a) whether Government are aware that 
the members of the All India Services as 
also other Gazetted Officers in Bihar have 
not so far been issued with the annual 
statement of their Provident Fund Accounts 
for the year 1980-81, 1981-82 and 1982 83 
by the Accountant General's office in Bihar; 

(b) if so, the Government's reaction 
(hereto and the x-easons, if any, for such an 

unusual delay on the part of AG's office in 
Bihar in Compilation of such accounts and 
issuance thereof to the officer ' ; and 

(c) the steps, if any, proposed to 
remedy this situation within a specified 
time-frame as also to ensure the non-recur-
rence of such situations ? 

THE MINISTER OF STATE IN THE 
MINISTRY OF FINANCE (SHRI 
PATTABHI RAMA RAO): (a) to (c) The 
posting of Provident Fund Accounts feel 
into arrears due to persistent late rendition 
of accounts by the Treasuries and Public 
Works Divisions in Bihar and shortage of 
staff in Accountant General's Office. In 
May, 1981, the State Govt. made proposal 
for taking over the work relating to main-
tenance of Provident Fund Accounts and 
authorisation of Pay and Allowance to 
Gazetted Officers from the Accountant 
General. As 497 persons were likely to be 
rendered surplus with this proposed transfer 
of work, a ban on further recruitment was 
imposed. This measure led to increase in 
shortages and the work fell into further 
arrears. After repeated reminders, the 
State Govt. decided only in April 1982, that 
it would not be possible for them to take 
over Provident Fund Accounts during the 
next 5 to 6 years. The uncertainly which 
prevailed for about a year and consequential 
shortages gave a set· back to Provident Fund 
work. The ban on recruitment has since 
been removed. Accountant General has 
been advised to take concrete and definite 
steps to liquidate the arrears. The State , 
Government have also been requested to 
ensure timely subm ission of accounts by 
Trea&uries and Public Works Divisions. 

Production of Gun 

3430. SHRI BHEEKHABHAI: Will 
the Minister of DEFENCE be pleased to 
state: 

(a) whether it is a fact that India has 
designed and developed indigenously a gun 
which incorporates the latest technological 
features; 

(b) if so, whether the annual production 
of the gun will meet the requirement of the 
country ; and 

(c) the amount of foreign exchange India 
would be saving '1 




